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(@)
(0)ifso, the dotails theroof;

(c)the modus operandi theref;

(¢)the action taken against the accused: and
(0the outcome thereor?
Answer

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI ASHOK
PRADHAN)

(2)8 (b) Yes, Sir. The year-wise number of cases are given in Annexise-|

(©)

(d) The estimated loss to Department of Telocom /VSNL, ofher Intemational Long Distance operators as well as MTNL is given in
Anvexure-Il

©8&0

were filed in the court by Deli Poice.

ANNEXURE-

4 Exchanges
12 and S EeASK Exchanges
11 Exchanges

nge:

The calls were being made by using the following devices

() Satel1ite Dish Antenna

(L4) Tnternal leased Lines

(141} Toternational privace leased ci:

(1) Integrated Services bigital Network (LSON) lines

) Installation a

operation EBABKs ontaining 1IN Jun

The subscribers in forelgn countries are purchasing pre-pald cards frem Private Companias and after dlaling toll-free number use ille

1 nedia aquipeent Like Satellite Dish Antenna, Internal Leased Line, International Private Leased Cireuits, ISON lines which absorbs countey code and sends only local digits to thelr counts

rparc in Tndia on which ZSTH 1

s are terminated illegally

The estinated 1oss to Departnent of Telecon/VSNL, other International Leng Distance Operators as xell as MINL

) 10

nsed International
Re. 1 Crore Aeprox.

otner 1
e Gperatos

ML, Delhi through EPABKS : Re. 1 Crore Approx.
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